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Baldia Kellnery 

+ 
·'17. Shri VllIhwa Nath Pandey: 

Shri P. a. Chakraverll: 
Shrl P. C. Borooah: 
Shri Bella: 
Shri IndraJlt Gupta: 
ShrI a. s. Pandey: 
ShrI Rajeshwar Patel: 
Shri VIdJ'a Charan Shukla: 
Shrl D. C. Sharma: 
Shri Yashpal SIne": 
Shrl Kapur S .... h: 
. Sbrl Dlnen BhattachaBJ'a: 
Dr. RaDen Sen: 

Will the Minl.ter of PeUoIeam and 
Chemleals be pleased to refer to the 
reply given to SI·arred Question No. 
70 on thp 18th Augu.t, 1865 and .tate: 

(a) whether the negotiatioDll with 
fore;cn ftrms fOr the setting-up of 
Haldia refinery have since been con-
cluded: and 
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(b) if 80, the outcome thereon part Pu1fic-oWned and part private-

The MlDIster of Petroleum aDd owned? . ~ 
'lbemleals (Shrl HlUIIa7DD Kablr): Shrl Hamaflla KaIlAr: It will De a 
I a) and (b). No Sir. The negotiations public sector entl'rpriBe; it has beer. 
I re continuing. decided that any concern in whim 

~ ~ ..,qq. : it ~ ;;rr;:m 
~~ iI lI i ~I ~~ 

~  lII1ioft ? 

Shri HlUIIa7ua Kablr: It Is very 
dlftlcult to give a definite date. but 
we are hoping to complete the nego-
tiations by perhaps 31 January 1988. 
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Shri HWDBJ1UI Kablr: Till the nego-
tiations arc completed and we know 
the specific proposals, how can 1 live 
the flaures? 

ShrI P. IL Cllakravertl: Which are 
the IIrms which have offered to cary 
out this project? 

Shrl Huma)'lUl Kablr: There are 
tBree specific oIYers: one is from a com-
binatiOfl Of a German an American 
firm, another is from the Rumallian 
organisation. and the third from a 
1!'rench firm, CFP. 

8bri P. C. Bo..-b: Will this re-
finery be fed by crude oil produced 
ill North-East Assam? It so, what will 
be the length of the pipeline through 
which the crude has to pass? 

Shrl Huu.fUD Kablr: At present 
negotiations are proceeding on the 
basi. that It will be working largely 
on imported crude. 

Shri IJulraJIt Gupta: Since out of 
these three offers mentioned by the 
Minister, two are from private for-
",Ign ftnns and one from a Govern-
nlent organisation, r presume on 
government to goovernment basis. may 
I know whether Government has de-
cided. at least In principle on the 
question whether this n_ l'ellnery 
wm '" Ia the public sector or will be 

the Government of India hold 51 per 
cent or more of the sharee Is a pub-
lic concern. 

Shri IJulraJlt G1Ipta: I did not want 
that teclmlcal answer. I wanted to 
know whether it would be In the pub-
lic .ector or not. He has laid that 
If 51 per cent of &hares Is held by 
Government it wiU be a pubUc con-
cern and aU that. 

Mr. Spoaker: That wal In the se-
cond part of the lUUlWer. In the llrat 
part, he answered that it would be 
in the public sector. 

Shrl Rem Baraa: At the same 
time, he hal said that if 51 per cent 
ot shares is held by Government, 
then it becomes a public concern. 

Mr. Speaker: Order, order. 1 have 
not calJed him. 

Shri D. C. Sharma: May I know 
what attempt. would·be made In 
order to make thla kind ot refinery, 
when fully constructed, proof a,alnst 
any future shelling or bombing by 
the Pakistani people? 

Sbrl B_J1UI Kablr: This Is a 
question Of general defence. The 
measures which are taken br the 
defence of the country w!1l apply 
equally there. 

Shrl Kapur 81D1h: Once allaln 
wrong English has been uttered on 
the lloor of the House. 

Mr. 8pa1u1r: I am not here tor 
correctinll English. 

Shrl Hem Bal'U: Prot. KabJr wu 
my professor in the Unlverllty. He 
speak. good English. 

Mr. Speaker: I should uk the pro-
te,,01"9 and olher literary persons to 
sit together and decide what ahould 

be done. 
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Shri D. C. Sharma: I think he was 
referring to the MinIster. 

Mr. Speaker: Unless I identify a 
Member, he should not stand up, 
whoever he might be. 
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Shri ~ Eablr: The best 
answer to that is that Gen. Sarada-
nand himself Is depencUn, very large-
ly on forei;n collaboration. 1n any 
case, we expect to be self-supporting 
In the course of "bout ileV8n years. 

SIt.rl IIhapat lha Asa4: Is it not 
a fact. that from the point of view of 
prospecting or refining or the neces-
sity Of 011 consumption in this coun-
try, Haldia coming up will be abso-
lutely a death blow to the Barauni 
Reftnery and thereby to the expansion 
of the country? Has this been u.ses-
sed or not? 

Shri HUJDII.71ID Kablr: The hon. 
Member is not correct. In fact. as-
.. essments have been made, and Haldla 
18 an imperative netesisty for the 
country. 

8hrl BIIaIWat Iha ADd: Absolutely 
wrong. 

ShrI Kashl Bam Gapta: The pre-
sent position of the' refineries is that 
there is 20 to 25 per cent ex tra pet-
rol. Will the Government see that 
future refineries are so adjusted as to 
minimise this production sO as to meet 
the contingency? 

8Jarl Hum&7UD Kablr: The point 
mentioned by the hon. Member is 
very much In Government's mind, and 

therefore in all new refineries we are 
taking steps to see that the production 
pattern is such that the production 
of motor spirit is kept at the mini-
mum. 

Mr. Speaker: Next question. 

Shrl A. P. Sharma: 426 may also be 
taken up. 
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